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CENTRAL ADMINISTRATIVE TRIBQNAL ALLAHABAD BEINCH

@t day of Recomiyy - 1994,

allahabad this the

saksena, Vice=Chairmen
trative Member

ustice B.C.
. Muthukumar, Adminis

Hon' ble Mr., J
Hon'ble NMr. K

— e —e——

Original Applicstion no. 83 of 1992,

|

1. Dilip Kimar,s/o sri Om prakash, Guarc, Railway
Guarter no. 511B, Lelitreagar, Allshabad.

Z2s Pradeep Kumar Yadav, s/o sri K.L. Yadav, R/0
367/322, !ohatshimganj, Allzhacad.

Avplicants.

e e 0 0

Counsel for the Applicent sri sunil Rei

Vers us
l. The Unilcn of 1ndié through the General Manager,
N. Rly. Beroda House, New Delhi.
p The Civisional Railway MNaneger, Northern Railway,
Allahabad.
3. The Senior Civisional Commercial Superintendent
N. Rly|Allehabad. '
4, The Senior Divisicnal perscnnel Officer, N. Rly
: Allshabad.
@k A The senior Divisional Accounts Of fi cer, N« Rly,
Allchabead.

2 ... Respond:nts
Counsel for|the Respondenis SIi A.V. srivasteva/P. nathur
sri B.B. Paul.

Alongwith
) Original Applicetion no. 406 of 1994
1 subhash Chandrz, S/o Sri Raje Rari, R/o 407, Rejapur,
Distt. Ali.ahabad.
2. ﬁﬁq%%#%%%§r, >/o R. Prasad, R/o 317, K D.S.A. Ground
Vers us
l. he Union of India through ihe ¢ neral Manaoer
§, Riy % Ba:oéa Hcuse, Ngw 5% hl? i i
2 The Divisional Railway iManager, N. Rly Allahabad.

N
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3.

l.

4.

e M |

The senior Divisional Comuaercigl, Superintendent
N. Rly Allehabed. 1

.e+ Respond=nts

Original Applicetion no. 110 of 1393 y 8
Syed Nizam Hussein, S/o syed Ali Hasan, Afa 29 yrs.
R/o Mohalls Chiktoli, P.S. Hussseindbed, F.O.

Japla, District Pelayum,

Ragubir sharan Xharwar, S/o Sri S. Sunder, Afa 33 Yrs
R/o 877-A Shastri Colony, Distt Mugalssrai.

ole. Appiicants

Vers us

: *
Jnion of Indie, through General Manager, N. nly
Railway Board, Berods House, New Delri,

g%gg.Cﬁguﬁﬁgag%.Superinéendent, N. Rly Baroda

Divisional Rai lway llenager, Northern Rai lway
Nawab Yusuf Road, Allahabad.

Seni >r Divisinel Commercial Superintendent,
N. Rly Nawab Yusuf Road Allahabad. .

e «« Respondenss

Original Applicetion no. 39 of 93

Nirsla singh, S/o R. singh, a/e 30 Yrs, R/p
Ram Basic Vidalaya, Darganj, Allahebad.

Tarak WNath Fandey, S/o B.D. Pancey, A/8 30 Yes.
R/o Village Kewalpur, Post Beri-vise, District
Varanasi. . 3

Kamla Kant shukla, S/o P.N. Shukla, R/o Rem Besic
vidyalayae, Darsegenj, ~llehabad.

Amar Bath, s/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahal :d.

Sushil Kumar Tripathi, S/o K.$. Tripathi, R/o
viliage Laxshagrah, Post Lakshagarh (Handia),
Distt. Allahabaa.
shyam Shanker Shukla, S/o sri k.S. shukla, R/o
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt.
Allahabad.

cos pplicaltss

Mersus

Union of India thrcugh General signager Northemn

Rai lway, Baroda House, New DPelhi.




g g

& Chief Commercial Superintendent, Northern Rai lway
Baroda House, New Delhi, -

e 38 Divisionlal Railway Maneger, N. Rly, Allahabad.

4. Senior Divisional Commercial Supreingendent |
N I‘\ly Allahabado I 2 =

.. . Respondents

~

Ds Criginagl Application nc, 38# of 1923

s Fezal Karim, ~/o Mchd. Kadim, R/o Village Chakiya,
House nd. 104/241 Rpost Office G.P.O. Distt Allahabod.

24 Ajay Kashyap, S/o P.S. Kashyap, Rflo 63 J.K. Fourth s‘

>

P Avenue, [Railway Colony smith Koad, Allehabad. i

d+s applicants
= : % : Versus : F

1. Jnion of India, through General lanacer, Northern
Railway, hailway Board Barode House N. Delhi.

2, Chief Commercial Superintendent, N. ﬂly Baroda ¢ i
Hogse, New Delhi,

- A Divisional Railway Menager, Northern keilway } ‘f
- Allahatagd. ‘ f

= 4, Senior Tivisional Commercial'Superintendent.
Northern Railway Nawab Yusuf Road Allahabad.

..s+. Respondents.

6. Criginal Application no, 32 cf 1993

L Qamrul Hesan, Afa 29 Yre S/o Late Sri S.N. Hasan,
R/c¢ 121Dariyekad, Jogighat, Allahatead.

e.s Applicat

Versus 2
1. onicn of India through Genral Manager N. Rly, Rly jra
Boadd Baroda House New Delhi, -

2 Chief Commercial Superintendent, N. Rly Baroda, I
22 House, Nev Delhi, ?

Vg
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7.

Mea

1,

2.

.”Qiiginal Apvlication no. 1534 of 1992

PR

Divisional Kailway Maneger, Northern Railway,
Nawab Yusi Road, ﬂllahabad

Senior Divisionel Commercial Superintendent,
Northern kailway Allishabad,

+s++ Respondents

Original A pplication no., 1782 cf 1992

Vinod Kumar Sherms, ~/o Shri Chabi Lal, R/0 17/A
Lahia Marg, Allehebad.

¢ -~
oos ARPLICEBT

Iﬁe yndon of India. thr ghﬁi,f
Board, New Deilas = o

3 #‘-. i

The seneral Manager N, Ply DaIOda LJouse, New Delh;."

Shyem Narain Singh, ;/o R,N. 5ingh, R/o ®ill %WPOst

Jenauli, Distt. Baksur, Bihar.

Ravindra Tripethk s/o sri s.C, Tripathi, Rfo
Vill, Dharampur Ghurwa, Tehsil .Phoolpur Allahabad.

Rem Bharat, $/o 3irdhari Lsl, R/o Deogalpur, Post
Mau Aima Distt. Allahatad.

‘ess Applicint

Versus
Jnion of India, through Secretary Reilw:y Beard,
Refi jMerg, New Delhi,
Genergl Manager, Northern Railway, Railway Bhewan

(Baro}da Hous) New Delhi. \
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Chief Commercial superintendent. N. ily ReilBhawan
(Barodga House) New De lhi,

Divisifonel Railway Managerl, Northern Railway,
D.ReM. Office Nawab Yusuf road, Allahabad.

Senior Divisional Commercial Superintendent;/N. Rly
D.R.M. Office, Allzhabad.

... Respondents

Ooriginal Application no.352 of 3992

Rajendra Prasad Pendey, /o Sri S.P. Pandey,
R/o Vill Nanhcopur, P.O. pahara, Distt. Mirzapur

10.
1.

__ _The Jnion of india ph;qqghzgeneral Manager, N. sily
~New Delhi. i e 3 B < g e

““The Divisional RailWé& %ﬁnagérj'N.-Rly A&léﬁéﬁ$§2**

oftice Allahabadi s v on

Originel Applicetion no. 450 of 1994.

Rajendra Kumar, s5/o Sri F.N. Jaisawal, R/o 225
Gandhi Nagar, Wutthigenj, Distt. Allahabead.

Remelsh Chand, S/o Sri Late Hari lal, R/o 19/216
Luker Genj, Distt. Allagbead.

«ee Applicants

Versus
The| Jnion of 1ndiea through ihe General Manaser
N. Rly Baroda House, New De lhi.

pivisional Reilway Manacer, N. Rly Allehebad.

senior Divisional Commervial Superintendent,

Senior Divisicnal Cbmmeféiél,supdt..Nf Bly‘DRmﬁ;;_»rA'

’f”_;;;;'_R9SpQQQe§§s> e




N. Rly, Allahabead.

L1s

1.

20

12,
1.

// 6 Iy & b

R R’:‘Sponder.ts

Criginal Application no. 400 of 1994
qu‘hiranjan'singh,_x7a 38 Yrs,'é/c Sri R@N. Singh
R/o 183=Alopibagh, Allzhabed.

Km, Shashi Srivastave, A/A 26 Yrs, D/o sri V.N.
Srivesteva, R/o 1 Dhinghwas Khothi, alopibagh,
Allshabad.

Cinesh Kumsr, A/a 30 Yrs, s/o sri G.S. Lel srivastave
R/o Village & Post sinchora, Distt. Mirzapur,

¥ -~
ess Applicgnts
Versus

Union Of india, thriush General ;ianag-r, Northern
Rei lway, Railway Board, Rarode House. N. Delhi

Chief Personnel Officer, N. Rly, Baroda House.
“‘ew Delhi,

Divisional Rseilway Manager, Northern Railway, Nawab
Yusuf Road, Allahabad,

genior Divisional Commercial Superintendent
N. Rly, allahabad.

«++« Respondengs,
&
Original Applicaetion no, 399 of 1994

Kadir aAhmed, S/o sri Abdul Ghafoor Khen, Af8 30 Yrs
R/o |182/K/1, A.D.A Colony Adjroopur Allshdbad,

Brijesh Fresad, 5/o Sri Nsrdin Prssed, Afa 26 Yrs,
/o 93<uatiysra Roadm Alopibagh 4 !lanabad.

Kemlesh singh, 5/o0 Sri R.m Bali singh, a/dal 37 vrs,
R/c 129 Alopibagh, Allchabad.

Rajesh Kumar, S/o Narein Prasad, a/e 28 Yrs, R/o
9544 Colonelgsnj, allahabed.

Arun Kant Srivsséve, S/ sri M.P. Srivasteva,
a/a |35 Yrs R/o Azad square, |i.mbagh, Allahebad.

Km, Vibha sarswat, D/o S.K. [scrswat, a/e 32 Yrs
R/o 133-BC, Leader Road, Raillway Colony Allzhabad.

Km. lAbha sarswat, D/o S.K. Serswat, afa 27 Yrs
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r/o 133-5C, Lead Road, Rai lway Colony, allshabad.

Te

3.

4.

Ravi Shenksr Srivestava, S/o Sri Prem Kumer, 5

A/a 206
Allzhna

Jnion
Railwa

Vrs, R/> 130-C/51-L Rajroop=pur,

biEd.

oeol Applicents

\V/eXrsus

of 1ndia through General Manager, N. Rrly,
y| Board, Barods House, New De lhi.

chief Personnel Cfficer, N. Rly Barcdg House,

ivew De

Ihi.

Divisidnel Railway lMenazeIr, N. Rly, A llehabad.

Senibdr
Ngwa b

pivisional Commerciel Superintendent, N. Rly |
Yusuf Road, Allanabad.

e e ¢ H@Spond@nts

b 3¢ Crigsn$l Application no. 397 of 1994 ;

1
doe

Piyush
R/ 050-A

ne mesh
R/o C-
varang

Re jeev
R/o CK

Amulya
Rfo ‘47

Surend
Post'H

Rakesh
Ala 26

Allahd

Priya
R/o S=

Fravee

Kumar Dwivedi S/o K.K. Dwivedi, A/e 29 YIs

fladhwapur Allehabad.

saran §/s Hari Bhanker Lal, A /& 34 Yrs
97/273-3, 1ndien Press Colony Jagatganj,

S }

Kumer Srivastave, S/o P.M. lal, a/e 30 Yrs k
-63/209-4 Choti Piyarie Distirict, varesasi

Kumar Gupta, S/o Sri N.K. Gupte, a/a 30 Yrs
4 yurana Kaetra, Allahabed.

ra Kumar S/o K. Lal a/e 30 Yrs, R/o Vill. &
alimpur, Distt. Vsranasi.

Behsii Srivasteave, S/o K.B. Srivestceva,
Yrs, R/o 12 Ghas-Ki-satti, Khuladbad,
bad.

Kant Srivestava, S/o sri A.N. Lel, afe 33 Yrs
1/64-2G Chupe-Pur, Distt. Vererasi.

n Kumer 3/o sri t.prakaesh, sfa 28 Yrs R/o sShiv

3/13-K-8, Nawalpur Colony, leerapurl Basahiee,

Varana

L=

e e s I:\ppll Cants )l

Versus \\
Qe




14,

13,

(/8 Y/
Union of India, through General Maenager, N. Rly,
Reilway Board, Barods House. New Le lhi, '

Chief rersonnel Officer, Northern Reilwey, Bercds
House, New Delhi,

Divisionel Railway Manager, Northern Railway, Nawab
Yusuf Road, Allahabad, Jaian a

Senior Divisional Commerciel sSuperintendent . Rly
Newab Yusuf Road, Allahabad,

»++ Respondenss,

Origingl A pplicetior no, 1702|0f G2 -
Réjendra pPrasad , Afa 24 vrs, S/0 Sri Kej Bahadur J
Singh, R/o Vill Khapcti, post Khapatia, Distt
Allehabad,

Dharam Pal singh, A/e 32 vrs, S/o L.R. Singh, R/o

Vill, Shambir Singh pur (Sewzan) P.O. aurai,

Distt. Varanasi,

Mahesh Prasaed, A/a 35 Yrs, S/0 5ri Remji Prased !
R/o itohalls i érsurampur, Post Mughalsarai, pistt
Varanasi,

Munna Lal, aAfa 29 Yrs, S/c Sri Cheddi Rem R/o
@@ Vill Chandhasi (Khuswaha Besti) Post Chandhasi,
Mugalsaria. Distt. Varanasi.

ol « Applicants

Vers us

Union of India, through General Manager, N. Rly
Baroda House, New Delhi.

Chief Commercial Superintendent, N, Rly, Baroda
House, New Delhi,

Divisional Reilway Mdnager, N. Rly Nawab Yusuf koed,
Allahcbad.

Senior Divisional Commepcial Superintendent, DRM
Office, Allshabad,

v oo llespondents

original A pplication no, 1227 of 1993

Lal Bahadur, s/o sri Jhanra, A/a 28 Yrs, R/o vill

\
Geh .. g
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Bhawarohi, P.0. sindhaur, Distt. Mirzapur

2

3.

oo

16.
l.

Kishorilal, s/o Jhanna, Ala 32 Yrs R/o0 Vill, Bhewaroh:
pP.0. 3indhaur, District Mirzapurl.

Sinesh Frasad,

Kam Sub

vill Murahuan, P.O.

s/o Jhanna, A/8 30 YIs, R/o Vvill Bhewerchi,

sindheur, Distt. Mirzes ur.

s/o sri Shvnath Prased, A f8 32:4rs -
l & p.O. baraini, Distt. Mirza ur

D. Singh, A /@ 27 Yrs, R/0

hag, S/o Sri
shikarganj Distt. varanasi.

sunil Kumer, S/o sri Bansni Lal afa 31 Yeres

r/o B.P

Mvughalsarel,

Jnion ©O
way Boa

Chief F
pelhi.

Divisi

| 285 Ravi Nagar Colony, Neer Keli Maoir

Varanasi.

Applicents.

L

Versus

s 1ndia tbrough General Managerl, N. Kly Rail-
rd Baroea House. New Delhi

ersonnel Officer, N. Rly Baroda House, New

onal Ruilway Meneoser, Northern Rei lway,

Nawab Yusuf Road, A llahabed.

Senior
N. Rly

Origin

santos
R/o Vi

Randhi
PG,

Virend
post R

Jitendg

vill and Fost Rampuar Dhamevé, Pistt.

Ran Vi

“empur Dhameava,

Vinay
r/o vi

rodha

pDivisional Commercial superintendent
| Navadb Yusuf Road, allehabad.

-.. Respondents

al Acplicetion no, 873 of 1993 E

h Kumar Dvivedi, S/o Late sri R.M. Dwivedi
11 & Post sindthora, Distmict Mirzapur

r singh, S/o S.N. singh, r/o vill sultanpur,

Mak hmep ur Disti. llau.

s/osri S. singh, r/o Vill Rampur
pitt. Allehabad.

ra Singh,
ampurDhameve

singh, rfo
Allahagbad.

ra Bshadur Singh, s/o sriA.

jai singh, s/o B.K, singh, r/o vill & post
pistt Allahabad.

Kunar singh,s/o sii ifahesh singh a/a 22 Years
11 ¢ post Rempur, Dhamava, pistt. Allahabed.

5ingh, s/o s:i R. Bshadur, r/o vill chadpur,

\ o8 #
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8.

9.

10,

11,

12,

13,

14,

135,

16,

fLiae Hf

Bhiteura, Distt. Fetehpur.

rnam Kripal Singh s/o sri A .’ singh, R/o Vill Sahimepul

post Bhitaure, Distt. Fatehpuyr.

Kunwar Rajendra Singh, S/c sri J.B. Singh, #&/o
Badi liadari, Fost Siswan, Distt. Allahabad.

Raghvendra Pratap Singh, s/o sri V.singh rfo vill
Churiyani, posi churiyeni Distt. Fatehpur.

S«C. [Mishra, S/o R.S. Mishra,) r/o vill Jathi pest
Mahidcinpur, Distt. Allehebad.

Hardwer, S/o Ram Singh, r/o vill and Post Kaunia
Distt. Azamgerh.

Ajai Kumer Srivastava, S/o sri (Late) saheb Lal
srivastave, r/o Vill & post Sindthora, Pitt.
Mirxa;ur. >

Anant Fathak, s/o S.N. Pathak, r/o B=24 G.T.E.
Karelli Allahabed.

Kunwar Surendra Singh, s/o J.B. Singh r/o Vill
Beli Madari, post Siswan, Distt Allahabad.

Ramesh singh, .s/o M. Singh, r/o vill and pust Rampur |

Dhameva, Distt A :lahebad.

L7,

le

S.K. |Gupte, $/o K.L. Gupta, #/o 4 HB/107 Gihga “agar
Colony Varanasi,

Hishgmuddin, S/o sri Sahaudcin, r/o 537-A Ghanshyam
Nagar Colony Allahcbad,

oo Applicants

Vers us

Union of India, through senerel Manager, N. R}y
Reilw ay Becard, Baroda House, N. Delhi,

Chief rersonmel Ofificer, Northern Railway, Barecdz
House, New Delhi,

Divisicnal Railway jjencger, Northern Hailway,
Nawab Yusuf Road, Allshabad.

senior Divisionel Commercial Superintendent,
Noethern Railway Allahscbad,

. ++ Respondents

\

!




)
originel A pplicetion no. 779 of 1993

siahesbh Kumar, S/o sri H. 1al, r/c New Lasker Litie;
purana Baihrane, Allaghabad.

... Applicants

Versus

The wniom- of India through.the General Menader,
nortnern Railway, Barods House, New Delhi.

The Divisional Rai lway Managerl, porthern Ralilway
Allensbar.

The Scnipr Divisional Commercial superintendent
nortnern Reilvey Al lahabed.

The senijor Divisional personal Officer, N. Riy

The Senior pivisional Accounts Officer, N. Rly Allahal

... Respondents i

originaf Application no,746 of 1993

samarnath singh s/o salik Ram &/o vill Kureh=Khurd,
p.0. Mugalsarai nDistt Mugalserai.

Oom prakasi: Sharma, s/o Late sri puttoo Lal Sharme
afa r/o vill parshurampur (sikatia) F.O.
Mugalsdrai, pistt Mugalasria,

.+4 Applicents

Ver sus

Union of 1ndia, through General Manejer N. Rly
Railway Board, Baroda House. ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

pivisijonal Dcilway Manager N. Rly Allshabad.

Senior pDivisional Commercial superintendent, N. Rly
Allahabad.

... Respondents

. Original Application no. 530 of | 1993

1. Ramesh Chandre, g/o sri K. charep,r/o vill
Umargeni P.Se. Raipur, Tehsi Machlishahr, District
Jaunpur. \

Qvé\/ a2




10,

le

20,

ro

it g/

satya prakash, s/c adhya, a/a 30 yrs r/s vill
Rempur Sawei, P.0. Rejupur, Tehsil Machlishahr
Distt. Jaunpur.

Jamuna prasad, s/o Srinsth rfo Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

Sri Ram Singh s/o sri Murali, a/a\29 yrs r/o
Vill Behdaul Khurd, P.C. Surwen MiSirp ur,
Tehsil pattii Distt. Pratapgerh,

Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishghr Distt Jaunmpur.

Laxmen Singh, S/o sri Murali, r/o wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil Patti
Distt Pragpgarh.

Gir je shankar, S/o sri Chhuté Lsl A /a 31 §rs
r/c vill Vanbirpur, P.O. Reipur, Tehsil Machliihabhr
Distt. Jaunpur.

Ra jendra Prasad, S/o sri Ram Lal, r/cUmarganj
P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur.

Anrit Lal, s/o sri nath rgu villUmarganj P.O.
Raipur, Tebksil Machlishahr District Jeunpur.

Hira *~al, spo Sri Ram hath, r/o vill Umarganj, P
Raipur, Tehsil Machlishahr, Distt. Jaunpur,

«.o Applican$s

Versus

Union of India through General Manager, Northern
Raidway Railway Board, Barods House, New Delhi.

Chief pPersonnel Officer, Northern Railway, Raroda
House, l'ew Delhi.

~
Divissonel Railway Maenager, N, Rly Newab Yusuf
Racd Allzhancd. ;

Allzhatad,

«++ Respondahts

Criginal Application no, 479 of 1993

shiv Shenker, S/o Ram Lakhenf r/o vill Rel@@au® Khurd
fost Gaura Distt. rradpgarh

Heri Shanker, S/o sri Chottey Lal, r/o vill Bamvirpur
post Rampur, Distt Jeunpur, :

Ham Bahadur, s/c¢ sr. mMchan Lel, rfo Purani Bardahi
Bazar, Post llukundasaganj, Tehsil patti, Distt.
Pratapoarh, \
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4, Ram Ashrey, s/o sri Ram adhar, r/o village gulkhen
Misirpun, Post suvansa, Tehsil patti. Ditt praetapgarh.

De vibhe Shankel, 5/o sri Chottey 1al rfo vill
panvee Ipul, post RempuT pDistt Jaunpual.

6, Rem Khelewan, 5/o s%d Kandhei. /0 vill sawai Rampur
rost serei Bika, Distt. Jaunpure.

T pam Dahadur, s/c sri Rem Abhi lash, r/p vill
pue «haragrei, Post SuUVNass, pistt. pratapgarh.

- Ramshonkel g/o sri Chottey Lal, T/° panveeIrpul,
post HRampurl Distt. ~BUNDUL.

9. Lalji,|Spo sri natapher, p/o vill Meerpul, post
Madhupul, pistt. Jaunpul.

“ 10, shesh Nath, s/o sri Mata Saran ., r/p vill & post b
5ileudhi, Distt. Fraota,garh. i

oo AP ‘lic ant

Versus

l. Jnion of India through General [iencgerl, N. Rly Reilway
poard Bafoda House, New Delhi. ,

a4 Chief perosnnal Of ficer, Northern Raii&ay, Barode
Hows €, New Delhi. s

Be pivisional Rai lway, Managel, Northern Ral lway g
allahabad.: ;

4, senicr pivisional GCommercisl superintendent |
Northern Railway A llahabad. i

oo Rgespendents

29. Nriginel apclicaticn wo. AL6 - df 1993

=

1. Kishen singh, s/o sri Rem Nagina Sinuh r/o
U yard Colony Qr. no. 702-C, vugalsarai, Distt.
varénasi.

5. Rampsh, S/o sTi Ramji r/o vill & p.0. .Farshuramp ur
sibtian post vugd lsaral, Distt. varenasi.

3.  Ashpk Kumar pandey, s/o sri Balmiky pandey r/o
sidtian, Parshurampul, F.0. Mugalsarail, Alinausr
pigtt. V.renasi.

4. prem Kumar grivastave, s/o s3i SMe grivasteve,
r/o Loco Coleny GI. no. 128=K Mugslsarel Distt
yarénasi. '
5. Dilip Kumar Sinha, s/o sri Deep Narein lal,

R/p Hanur Colony GI. no. 694=A liugalsarai, Distte
Vverancsie

\\... Applicants

W -

i e




1.

‘Divisional Rai lway Manager, N,

& 188 4/

Vers uys

Union of India through General Manager, N,
Reilway Board, Barodc House, New D- lhi.

Rly

Chief Personnel Officer, Northern Railwey, Baroda -
House, New Delhi. i1

Divisional

Northern Railvay
Allahabhad,

Rai lway Manauer,
Serior Divisional Commercizl Superintendent, Northern
Reilwey, Nawab Yusuf Road, Allshzbad.
¢+« Hespondents
]
Criginel Application no. 1006 of 1992 '

Santosh Kumar s/o sri B.G.

Sherma, r/o 146-4 Loco
colony aligarh,

ee+ Applicant

Vers us

Union of India through the senersl Meniger, N, Rly
Barode House, New Delhi.
Rly Allahabad,

Senior Divisionlal

Commercial Superintendent, N, Riy
Alldhabad,

Respondents

Uriginel A pplication no, 1303/92

sushill Kumer Pandey, S/c Ft.K.N, Pandey, 1i/o
60 Bhendari Sttiorn Rd. Jeéunpur,

smi, Jyoti Sexena, 99/303, sisanau
}_

Badha G!

* s e f\pp ll C:nts .

Vers us

Jnion of lndia through General

. Manager, N, R1y
Baroda House, New Dolhi.

The Divisional Railway Maeneger, Northern Railwey

\ W

y- iS5

TN TE P 4 T T e sl 0




l.

"4
~s

el

AlXlehabad.

The sini
DRM Offi

or Nivisicnal Commerciel Supdt. N. Rly

ce: Allahabad.

.+ Respondents

Original Application no. 1715/92

Indu prebha pander, /o sri B.N. Pandey, r/o
94/1A Gelle Bazaer Tilhargenj. allshebac.

Smto :'.‘.—:'
62. Bhai

Union o©
Borada

Divisio

Senior
Office

Origina

Kripa S
F.O. Ra

Jmesh C
PO, Bl

Uniion g
Baroda

Divisio

St iV
DRy Off{

ra, w/o sri O.p Mishra, r/o
ndari Stelion Road, Jaunpur.

Rhura ‘Misra

...(Applicant

Versus

f India throu%h General Mahager, N. Rly
House, New Delhi.,

nal Railway Manager, N. Kly A llahabad.

Divisional Commercisl Supdt. N. Rly DRV
, Allahabacd.

Respondents

LR

1 Applicetion no., 133/93

hankar, S/o 5ri V. Nabh, Vill mMata-ka-pura
m Nagar, Pistt. Allahabad

handra, S/o Sri s. Prasad, R/o Vill Tikeri
2mni Hitar, Distt. Allehavead.

«sd Applicents

\Versus

f indie through General Ménager N. Rly
House, New Delhi.

nal Railway Manager, N. Rly, Allahebad

isional Commercial Superintendent, N. Rly
ice Allshabad.

\\ ..+ Respondents

Ve

A S AR




26.
l.

2. subit-De, -S/o S.K. De, 'r/o Uma Kutir, station

2%.

Se

' pivisioral Railway Maeneger, N. Rly, Allahabad.

DRI Office, Allahabad.

s

Original Ap:lication no. 514/93

sri Krishne lhend Pathak, S/o sri T. Pathak, r/o
vill. Ameon, P.O. Sahibganj, Distt. Varanasi
Road, Jeunpur.

... Applicant

Versus

Urion of India through General Manager N. Rly
Baroda House, New Delhi.
*

Sr. Divisicnal Superintendent Commercial N. Rly
o 00 Respond':nts
Original Applicaion no. 777/93

ij%ya prakash Mishra, S/o Sri R.S. Mishra, R/ 0
'3, 176 Krishna Nager, Keedoan]j, Allahabad.

«e. Applicont

Versus

Jnion Of India through Gereral ianager, N. Rly
Baroda House New Delhi.

The Divisional Railway Manager, N. Rly A llahaggd.

gr.Divicional Commercial Smperintendent , N Rly
DRM Office Allahabad.

Res; oncents

e 0

Origirel A pplicaion no. 467/93

sheshi Kumar Mishra, S/o R.A. Mishra, r/o Vvill
Ghatwa ; ost Xarchena, P.S. Karchana, Distt Allatiabad.
Fresent Address 134- Tula Rem Bagh A lleshebed.

L.aiendra prasad M$hsra, $/o Sri D.P., Mishre
Vill Kasidahan, Post Netheipur , Distt, Varanasi

gncop Singh, S/o Sri S.P.
Ram ‘tagar Bhojpur, FP.S.

singh, R/o vill, @nd P.O.
Antool, Distt. Fratapgern.

o

Appliccts

ﬁ®§>~ 2.5

Versus

ol e g e .
| e Wy P



g L

1. Jnion of 1ndia through General Maneger, N. .Riy
Barcda house, New Delhi.

2o Divisicpal Railway -Managerl, 1. Rly AllahabeC.

%l Senior pivisinel commercial superintendent N. Ry
" Allehabad. _
4, Senior pivisional personnal Officer, lorthepn
Railway Allahabad.
3 A Senior pivisional Accounts Officer N. RLly
Allahalad.

ek Respcndents

2. original Application no. 1028/93

1. quesh Kumsr Tripethi, g/o Sri R. Tripathi
R/0 394/7/1, jayantipur, Dhumapgang Allahezbad.

.+. Applicant

\Vers us
1. Jnion|of 1ndid through senerel Menajed N. Gly
naroda House, N. pelhi. !
2 pivisional Rai lway ianeger, N.‘Rly Allahcbade
c Senigr pivisional Commercial Manager, N. Rly

DRM. |[Office Allehabad.

oo Res pondents

20. Original application no. 1245/93
T shiv prakasnh pubey, S/© S.D. Dwivedi, r/o Vill.
Mawapura (Kakraha) p.0. Fatehpur, pDistt. Mau.

o« e Appllcnﬁni

Versus

: 2N Jnion of India through General ligndgerl N. Rly
Baroda House. New De lhi.

- Divisional Railway ManageIr, N. Rly Al lahabad.

;P senior pivisional Commnercial Menager, N. Rly
Allahabad.
\\ ... Respondents

Qm§>- wys v 16

o
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R
3. Originel Applicstion no. 1362/92
l. Pawan Kumer pendey, S/o Sri S.$. Pandey, R/o 161/5
A, Azad Negar, South Melaka, Allehabad.

2 Arun Kumer Singh, S/o Late Sri Ramkant singh, R/o
Vill./pP.O. Kaju, Allahabad.

$.. Apolicant

Versus

l. Union of India <through General iManager N. Rly
Baroda House, New BPelhi.

2 4 Divisional Ré&ilway Veneger, N. | Rly Allzhabade =

a. Sr. _.Divisional Ccmmercial, Superintendent N, Rly
A llahabad,

e«+s Respondents

32. Original Applicaetion noc. 1511/92

Suresh Kum r Srivas#ava, S/o sri R.K.L. Srivestava
r/o 36A/60, Judhwal, Tilharganj Allahabad.

«se Applicant

Vers us

1. The Union of India thr&ugh General Manage p
1 : s No Rly
Baroda House. New Delhi.

N
°

Divisional Railway Menager, N. Rly Alle T %
.
A Sr. Divisioral Gommercial Supdt. N. Rly 7 ORM Office

Allahabd.

w

<+« ReS OC ngents

33. Criginal application nec. 1609/92

.. Sharda Babu, S/o Ghassit Lal, R/o )

5 131
Al ighabad, 65, Nakhas Kona,

2. Asrar phmad, S/o sri Abrar Ahma 3
Allehabad,

" oo  Applican®

Versus \

é

., rfo 553 Attars&iyaf




e ot e

linion of
Allahabkad

Divisiond

Divis

ST.

Originel

Vijai Kun

Colcny Cx

sunil Kumar Sinhe, s/o sri V.N, Lal, R/o qQr.

603=-B Hap

A 19

1ndia tough General Menager M. Rly

1 Kailway Manager, M. Kly Allchabad.

jonal Ccmmercial Supdt. N. Rly A llahabad.

.+« Respondents

Application no. 1628/92

ar Sinha, s/o sri D.N. lal, r/o Hapar
. No. 694-4 ltughalsaerei,

no,
ur Colony Mugalsarei.

Narayan Dutt Dubey, s/o Late sri K.D, Dubey, r/o
131-3H, First Avenue, Reilway Colony, Smith Road

Allanhabad.

Union of
Barcde HA

Chief Con
New Delhi

Divisiona

SEs- Divag

Original
Mithlcsh
r/p 41=GC

Sharad DH
Cfo G. P
Nehru Rod

Ramji Ve
173/B Rai

Applicents

\VVers us

India, thrcugh General Manager, N. Rly

use, New D=1lhi,

—_

l Railvey Remanger, N. Rly Allehabed.
ional Conmercial Supdt. N. Rly Allchabed,

.+« Respcondents

Application no. 1663/92

Kumar N:shre, 3/o Sri H,R{ Mishra
Baghamberi Koed, Tilek Negar, Adlahsbad.

yyani, s/o Late sri G.P. Dhayeni, r/o
Dhayani, Prayag Sengit semiti, 12-C Kamle

id, allahabad.

ma, S/o sri K,N. Verma rfo House no,
lyvay Colony no, 1 Subedarganj, Allshabacd.

~pplicants

\

o e e b

imercial Superintendent, N. Rly Baroda House

1,




35 Union of Indiea

5, Chief Commercial superintendent, N.
Hous e New Belhi,

i 20w

Versus

_ through General Mandcer, N. Rly
Rsrode H- use, New Delhi,
Rly Barodée

pivisional Railwey Maneger NN. Rly Allahabad.

Sr. pDivisionel Cosmercial supdt. N. Rly Allahabad.

~espondenits.

originel 4pplicetion no. 17713/92 ' ~
vinod Kumsr S/o Sri R.Ye ham, r/o C 757, GTBINager
naTeli Allahabad.

virendra Kumar, ,Sfo Sri.R.S. Ram R/0 23/B/16/C/
1003, Allepur, Allahabad. o |
Séﬁjé§ﬁii;5f Srivastavé;Ls[o S . |
r/o | 1458/5A, Chzkia, p.0. GIBN

i gFe STiVesSBaVE. ool
aqar, sllahaleday |

il

Applicents.

\VeI's us

union of indie through General Mananer, . aly
New Celhi.
The Divisional Reilwey Menager, N. Rly Allahabad.

Sr. Bivisional comml. Supdt. Northern Railwey 4
nAlM Office Allchebad. .

Kespondanis

Jriginal A pplicetion no. 1821/92

sudhir KumaX /sfo sri Hrideye Nerein south of Janie
Road, New Yar, Distt. Patne, rresent Address.
101 anaend Bagh Old Baiharene Allehebad.

.o+ Applicent

\

\Vers us Q“S»' %
L [l 2




2R

L Jpion cf Indie through Gneral lianagerl, N. Rly
Baroda House. New Delhi,

2. pivisional Rai lwey Mancgel, N.Rly Allenhebed.

3. 5% o> pivisioneal commercial supdt.i. rly Allebhabéd.
- : 4, r, Divi:icnal personnal Officer N. zly Allahebad.

5., Sr. Divisficnal Accounts Officer, N. Rly Allahabed.

... Respondents

3@. Original|applicetion no, 1822/92

¥ arun Kumer, S/fo sri G.F. srivastave, 1/o 101,
Q1lc¢ Balharena Allehabed

.o Applicant

e — : 7 : » Veisus
; 1.“i¢j;{;ﬁmd4:fndia through”thé’céheral Manager, Ne Rly 2‘5
Barode House. Allehaoad. &
2. Df%isio,al Rai lway lianager, N. Rly Allahabad. i
3. sr. Dvigional Commercial Supdt. N. Rly. Allahabed.

4, se. Divisional personnal Officer, N. aly Allehabad.

Do sr. Divisional accounts Officer, N. Rly Allehsbad.

|
L
|}
&
i

.. Respcndents

Ve &
39, Original applicsaion ro. 1825/92
% virendra Pretep singhy s/o R. Singh, R/o luréehen,
post Shikarganj, Distt. Varanasi. !
L virendre Bahadur singh, 5/0 S1i R.E. singh, R/o0 é
vill krempur, post Chakia, Distt. /aranasi. 1
3 ohan prasad, /o sri Lelii, R/o Vill Murahen, post
Shikerganj, Bistt. varanasi.
4 Brij Halj Yadecv, s/o Sri B.R. Yadav, R/o Vill
Murcehdn, Fost shikargani, Distt. Veranasi.
o Krishipe Moprari, sinch, 5/0 sri R. Murat, r/o
i vill Mure han, post ghikarganj, Pistt. varenasie.
6. surengra ' retap singh, s/o 5ri R.B. singh, R/o Vil:
Prem, urkost chakia, Distt. varaneasi. :




(1 22 & S

Vers us

B, Union cof 1ndia through General iianager, N. Rly
Baroda House New Delhi.

7 38 chief Commercial Superintendent, I Rly Reroda
,,,,,,,, House New Delhi,
3. nivisional Kailwey Manager, N, Rly Allehebed.

4. sr. Divisioral Commercial Superintencent ,
Ne Rly, Allzhabad.

«s. Responoents

8
4. Originsl Applicetion no. 1231/92
= i. - alok Kumer,Sinha, c/o-sri <.p. sinha, r/o B33,
o 0ld Bairahena, Allehabzad.
2. A33i Srivestave, 5/0 Sri-tm Frakesh, r/o A9f51
: Kela pands [hewapur, Himnalqang, A ilahabad,
* 00 h/licants
1 Vers us
1. union of India throughieneral llanezer, N. Rly
Baroda House, New Dt ihi.
2. Divisional Rai lway Menecer, N. Rly Allahsbac.
< Sr. Divisional Commercial supdt. N. Rly A llishabad.
;% «»+ Réspondénts
i <

44. Original application no, 333/92

S shwetank Verma, ~/o sri B.,pP Verma, r/o 25,8Ghés Ki
gatti, Khuldabad. Allshabad.

Versuds

s Union of 1lnida through Genenal Manaaer N. kly
Dardda House, New Delhi,

2.  Genersl wanager, N. Rly, Raillway Bhawsen (Beroda
ouse), Now Delhi,

LAY 8 0
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3. chief Commercial Supdt. N. Rly, Reil Bhawen,
Baroda [House, New Delhi,

4, Divisidnal Reilway Mens.er, N, Rly, DRV Cffice
Allshabad.

£ Sr.. Divisional Commercial Supdt. N. rly, Allahabsc.

«+e« nespondents

49, Crigingl Apclication no, 643/94

i, shiv Ddyal pandey, /o Late Sri Pi. Krishan Pandey
r/o Bldock no.27/10, Labour Colony, Neini Allshabad.

y a4 Applicent ;
Versus

& : ko ~7The Union-of Inida throagh General manager,’N. Aly
e IRare HOJse,_hew,inb;, ot s ; e

Rolley;hﬁnager;mh“ Rly “”ll&heoaa

/isional uommorc1al mcnager, N. Rly Hllahaocd

.+ Repsondents

43. Original spplicuetion no. 61/94

g, santosh Kumsr Sinha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vill Kanharpur, F.J. Khardan, Distt. Varanssi.

.ols Applicant

Versus

L. Union of 1ndia through Zeneral Menager, N. Rly,
Baroda| House, New Delhi.

2 Chief Commercial Supdt. N. Rly Beroda House,
New D&ﬁli .

kR Divisibnal Railway Menager, N. Rly, Allahecad.

4, Sr. Divisional Commercial Supdt. DRM Office
Allahabad.

.. Respondents

\

24
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4% vriginal Applicction ne. 394/93

| Angnd singh, S/ol Sri S«lL. Singh, r/o 524=-48 Treffic
Colony 4llshabped.

2. Réj Kumser Singh, S/b Sri M. Daysl singh, r/B 5=
i‘\"}cGo Y'."C‘rg, nllcnah‘d.

3. sai Prakash gingi, S/c sri “.p. gingh, r/o G
..,al Qy hllc habad.

4, santosh Kumsr Sinoh, S/o sri M.D. Singh, r/@ 5= M.G.
Marg Allkhaad.,

w (R i -~ - . y . & vixpt LAk -
e S.K., 13ingh, S/0 N.B. Ssinah, rfo 13/3 KerelaliBag
golony, Allshabad.

0. Umesh Frateg singh, S/¢ Sri KpP. Singh, Retd.
Prircipel P.B. Inter College,|Pratepgarh. Py
T. suni ) Kumar Singh, S/o sri J.B. singh, r/o @ill,
ujariea, rost iUrayadeeh, Distt. FPratapgarh.
Be And 1 Hundr sinche :8/0 sri R.P} Singh, r/o MR11§

-==(Gujarie, pPost jra"uderha, Distt. Pratapcarh.

9, ~=GChandan Adhikeri, s/o sri N .NE Adhakcr:, r7_
695-8, LOCO ':Cl:'}}l Hllg»lgvcd =
: Late
10. suril Kumar Baruva, S/o srifJ.C. Barus, r/o 89 R.N.
Nager All:zhebac.

11. =&djaei] Kunar Srivastavae, S/@ sti R.B.L. Srifcsteva,
rfo 152 Balua Ghat, Allshabed.

12. Mukesh Kumar Srivastava, $/o bri #.S. Srivastave,
Rfo 123 Matiyare Road, Allahaba-.

oo+ Appliceng®s.

R
versus
. Union of indie, thrcugh General Manager, N.!Rly
nai lwey Boad, feroda House. New Delhi,
" Chief Personnal Officer, N. Rly Bereday House,
New Ddhi,
B ; j
B Divisicnal Railway Masncoger, M. Rly Allshabad.
4, Sri. Divisional Gommercial supdt., N, Rly

A llahabad.

e hESponcents

4%, oOriginal Applicaetion no, 633/952

‘L. Ramji, S/o Lste sri LalaRam, |r/o 6lA/i Teliergani,
Allshebad,
\ LI Ap;:;‘ li Cant

Q;é\/ L




HET

Versus
i Jnion of|India, threuah General Mansoer, N. Kly
Reroda House, New Delhi. |
Za The pivisional Rai luzy Menager, N. BV, allahabad.
3, Sr..Divisional Commercial Supdi. N. Rly Allahabad.

P 1{€Sponan'tS

4€. Original Application no. 706/22

e Dipek Kumar singh, 5/o Sri (Late) B. sinan, r/o
1B/8A Bhanaohembri Road, allepur, allehabsd.

2y Akhter Naim siddique, g/o sri N.J. gidoique, r/o
174 New Mehdori Colony, Allahsbac.

3. Mohd. Keleem, 5/o sri Amir Uddin, r/c Vill patulki,
p.0O. Kanehti Distt. Allahabad.

4. Dilip Rumar, s/o sri A.P. grivasiaove, R/o 9 Elgin
Road, Civil Lines, allehabad. '

5, Km. Sheshi sriwastave, p/o Sri L{N. srivastava,
r/o 347, L1G Govindpu: Colony, Allahacad.

G Suresh| pratap Singh, s/o Sri Rem Nesh singh, r/o
vill Chand Kemaniye, F.O. Khuti F.S. Khera, Distt.
Allahabed. \

.de Applicant

Versus

l. ynicn |of Incie thro.gh Secetory, pailwey Boerd,
Rafi Nerqg, New Delhi.

2 Generel lianager, N. Kly Reilway Bnawan, ( Barogde
House) ‘‘ew Dehi.

3 Chief| Commercial Supd. N. Rly Reiiway Bhawel

( Barogd. House) Allahacad.
4, Divisional Railway Mamagel, N. Bly, allahebac.
5 ST pivisionel Commercial Supdt. N. rly, DeM

Offide, Allahabad.

... tespondents

4%, criginal App lication nro. 648/92

\




N
°

¥
-

-
~ e

¥

.

45 126 EH/

Ran Murteo, S/o Mewa Lel, r/o 71 4 Dale Allepur
Allahakeagd,

Vers us

Jnicn.of Indié through General ansger, N. iy ——

Parode House, New Delhi.

Divisional Railwey lianac 3€r, Ni nly Allashaval.

Senicr Divisional Commercial $updt. N. Rly Allshaba ..

» s - ReSpondents

Original A pplication no. 731/92

Rdj} Kumar dshra, s/o Srl K.K4 Lishra, r/p
26/10, shiv Kuiti, Kric 1 Bhawan, Allehabed,

Frank ..ichard l‘enesse, S/o Sri M.R. Menesse,
94/57, ©ld Mumfordgenj, Allehsbad,

o e 0 I‘/’\k) lican—t"

j Versus

Jnion of 1ndie, th rough Generel Menager, NM Rly
Rail Bhawan, Barode. House, New Delhi.

Civisional REeilway Manager, N. Rly DRM
All: na bad.,

O
+H
.
(9]
D]

Senior Divisional Commercial Supdt., DRM Office,
Nawab |[Yusuf Road, Allehabac.
»

«+. Respondents

Criginal A pplication no, 736/42
‘ch:,
Dubawa

/
S/o M}D. Iaﬁu\,,r/c

Frakesh Chan ev,
o5t » Cistt, Allchabkad.

Vill & F

-
= Q
e
=8

" 0. hp}:llc r.»

Versus

Jnion of india, throu;h Secretery, Railwsy 20ard,
New De|lhi.

seneral /‘anager, N. nly Reilwey Bhawan (Berogda
House) | l.ew Ielhi. \

b\ &




&
|
/
L2
R Y
3. Chief|Commercisl Supdt. M. .RlyRailwey Board,
New Delri.
4, Divislional Railway Manezer, NO. ply DR: Office
B Allc'hCL}cde
_"_‘_‘_—/ i - 7~ . L] o i . K "1 r" '
@ ST, Shvisional Commercial Supdi. I. nly, DRV
Allehebead. ;
... Respondents
&p, Crigjinal application no. 280/ 92
P 1, Gulap miem, 3/0 Ram Daul, r/c vill. 3cnepul, PO
7.0, Sencpul, Distt. Jeungul.

l... Applicant.

Ve 1s Jds

1 gnien of Indie throuch senerel jlanager, N Ly
par¢da House. l'ew pelhi.

2. pivisionel Railway raneger, Np - ly, Allehabad.
84 sr,| pivisional Co mercial suppt. N. Rly, DRM

Ui tice, allchabad.

e s e 1e Stfon'jerft?.

4. originel Applicetion no. 961/92

£ Dungesh iani lisbhra, s/o sri |C.P. -ishra, R/O
433-L Kydgan], Allahahac.

b’ ‘
< Fermes hwar presad Trivedl, sfo 5z1i B.Ks Triveci
r/o 116=A Bahacdurganj, Thakur Din K& Hotha,
nistt. A llahabad.

Ss ohdrra prasac Mishrs, s/c sri K.P. mishra, r/o
7-A Nai Basti, Neta Negar, Distt. Bllahabado

ve o Applicant.

Versus
i Unlion of 1ndie throuoh Generel lianacel N. Rly
Bdroda House, lhew Delhi.

2. Chief Commercial supdt.,N. ly Berode House, New
D#lhi.

3 nivisionel Lailway Manager, N. Rly Allehabad.

4, senicr Divisionsl Commercial Supdt. LR Office,

I\l. 'I“\l . -
nly Allahebad . \ : Lot . pondents

%ﬁ»- : e




l.

R e

~
J

uriginel Applicetion no, 267/92

Cinesh Frasad Fendey, S/c sri K.N. Pandey, r/o
vill, Belwsn, P.O. pahera, Dilstt. ifirzepurs
ee. Applicafk

Versus

cf India through Gerierdl !lianager N, Rly
L

b §
=
e

Divisional Reilwey Mensuer, No. Rly allshabad.

Sk, Divisional Comnercial supdt. N. Rly al¥ehabed.
~

9 » REC;.ODGehtS

Original Application no. 1203/92

o
e

i L N : ' - I
ishne Lak S/o Sri G. Sehci,| r/o 12/14 .Gk MErg,
«G.J.C. Conp cund, Allchabad,

4

'
\

-

lahendre 'singh $/o sri U. singh, r/o 2/85, Rame Nand
lhagar, iatiyara Road, Allspurl, aAllehsbad,.

Hari Shanker Singh, sS/o Sri Rem Autar singhy rfo

2/45, Rameé Nand iagar, ilatiyara Road, Allahebad,

Tej Lahadur Ram, S/o Sri Dal singsr Ram, RB/0
87=~/2-C, Baghambsri Rcad, Aalllapur, allshabad.

|
Yogendra Neath,s/o Sri Dudh hath, r/c 535, Colonel Gun |
Allchabsd,

I /'\p Ly C0n$50

Vers us

Union of India through General :anasger, N. Rly
Beroda House, Mew Delhi.

Divisinal Railway wanazer, Northern Railwey,
Alla&abad,

SI, Divisional Commercial sSupfit., N. Rly alll:hébad.

.o 0 C\T’ S,Lﬂil‘sntﬁ»

\

L @<
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- 54, origingl Applicotion no. 1207/92

ds suresh Chandre Jupta, B/o Sti qua Rem Gupta,
r/o 2 }/3, New Rewa Bui Lding, Ledder RO&C »
v Allanhgbad,
3 2% perth¢ sarthi sobdar, s/0 sri HeK. pobdar, 294, AKLST
& : pur, hAllenebaCe.

... apolica ts.

Versus

| B Jnion of 1ngia thr ugh seneral janacerl, Mo Rly,
peroda House, ite pe lhi.

@ - 2. pivigional Rei lway lianager, Ne. wly Allahabad.
3. sr. Dpivisional Commercial Sapdt. N. zly Allzhabad.

e o 0 I&eS F)Ond?nts .

°h. origiangdl A pplicetion no. 1345/92

1l KrishanaKant Srivastava, s/o gri (Late):nunni Lal
srivastiave, r/o kama hend NaDar, Bhardwa] Puram
allghabad.

£ smt} Jshé ani S;ivasiaua,.m/o sri D.Ge grivastaeva
r/o| 520KL Kydganj, Allahabade

3 ~a<pesh Srivastave, s/o sri Kripa Shanker, /o
72« C/2, atiara Road, Bharadws] Pure, Allchabad.
4, Ghdn Shyan Singh, 5/o Sri G.H. singh, R/o vill haraye
npur, post shivgarh, Distt. Allahabad.
> + A Brijesh Kumar Pend@y, s/o sri S.X. Fandey,
r/o 46, Kinche Rei senoé Prasad, alviye Nager,
A Allahabad.

... Applicants

\Versus

1. Jnion of india throuagh seneral lianagel, N. Rly
ndroda House, New De lhi.

2o rmivisionel Rai lway nanajer, N ily, allchabad.
o sr, Divicionel Commercial Supdt. N gly, Allahabad.

\\ e s Respondents

=3
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1.

gnion of 4ndie throgh General !.anager, E. Hly,
zeirodse House, Allaharad,

Divisioral Railwey Menager, N. Rly, Allahabad.

// 30 [/

Original Applicetion no. 1344/92

Vinod Kumar Srivestsva, S/o $ri R.P Srivasteva,
r/o 751, uir Road, Re¢japur, |Allahauad.

eses Applican®

Versus

Jnion cof Indis througn Gereral lanager, N. IRly
Barcde Hoise, Mew Declhi,

Divisi na: Railway ienacer, N. Rly, A llshdbad,

At i

$r. Diveional Commercisl supdt., N. ‘'ly Aillenhabad.

es . RESLONCeMs

Original Acnlisaton nc, 1239/92

Sulie| Imamuddin, §/o [sri

gy s 1 = - S, E B i /

S.Hillmamagdin, RAN
i< < X J i el : W i g
i181/0, Ghenshyem®l ager, R

. .

o ri A7 \ 1 =KAot 3 g

(.-:L-L‘JJ\;y Liny, A l.‘ clgdad. 'l
{
}
i

Dheerendra lath Saxena, s/c sri a hNath S.xena
B/o 46~Z1=4/7 Remen Xe Pure, Sulem Sarei, Allabhabad - |

o0 o xp]ul; Cc'ﬂts

Vers us

Jnion of india through General jiensger, N, luly
Baroda House, New Delhi,

Divisionel Railvay Neneger, N. iily Allehabad.

~

§r, Divisionel Commercial Superintendert, N. Rly
Allgrebad.

«e » ilespondenits

Kemes hwar Nath Sherme, s/c sii Rem 131~ )ige la Nager

JCKNOW,

Vers us

\‘Q};t}\’ TR




o5%.

e}

é.l'q.
l °

Tl T

Sr. Divisional Commercial supdt. N. iily Allahebad.

... Respondents

criginal aApplication nc. 647/92

Vvérun |[Kamar Shukla, S/c Sri S.F. shukls, r/oc

79 &

tinhazpur, Beni Ka Hala, All:habed.

Applicant

Versus

snion| of indie through seneral fianager, N. RLy
parodg House, MNew Delhi.,

Divisjonal Railwey Manejer, N. rly, Allehabec.

~r. Divisional Commercial $updt. N. hly
Al lehabad,

..+« Respondentis

~
original Application no. 454/99

Suresh Kutsr S/o Sri Tulsi Ram r/o 25, Lukar Ganj,
Alleabad.

.. Applicant

Versus

Jni h of inida through Generel Memager, N. Rly
b

BEero

orig

Ranj

24 1

da House, New Delhi
pivisional Reilway Marager, N. Rly, Allehabed.

Senior Divisonal Ccmmercial Supdt. N. Rly

aheabad,

Divisional personnel Officer, N. Rly, Allehebad.
Divisicnal Accounts uUfficer, N. Rly Allehabad,

o e HESuOndeﬂtS

inal Applicetion no, 495/92

ni Kant patel, 3/0 sri Chancdré Shexhar, r/o
ama band Negar, Allspur, Allshabac.

¢ e Applice.nt.

\

DAY - =320

i




2.
3.

4,

6.

sr. Divisional pPersonnel Officer, i Rly Allaherad.
1

Versus g — ( '

Jnion of indie throgh the Geheral Mancégern, Ne .Rly
fcroos llouse, iNew Delhi,

Divicioral Railwey Nanager, N. Rly Allehabac.

Seniro Divisional Commercisl Supdt. N. Kly Allehebad.

gr, Civisional Accounts Offifer, N. Rly AlRchébad

rabhs Shankar Yadav, 5/0 Sri R.P. Yadav, r/S§
C Thron hill Roed, Allshabad.

oo Fpplicent

Versus

‘Jrnicn of Indis through Genenal ‘eiwacer, N& RlY
Baroda House, New Delhi,

Divisionel Railway itaneger, IN. Ely AllahaSed.

r. Divisional Commeercizl Jupdt., N. RlyMAllehakbed-

N

Civisional Peroénnel Cffiicer, N. Rly Bllahebed.

w
=
.

(N
=

.| pivisioral Account Offider, N. Rly Allehabad.
.+« REspordents
Original Application no. 527/92 )

Ar:il NUIQI srivasieva, S/o 4ri V.K. ¥rivafitave,
r/o Rly Quarier,subedergeni4 ..llciabbd.

Frakash Chundre pan
191/34 Rairoop Pur

Rakesh pretap singh, S/o sri R.P. sinch, ®/o
vill ¢ P.C. Kotwa Tehsil philpur, Distt @llghabad.

3 718 2ot BT R o [ (e ../ — L2 1

i Khare, 8/0 si1i G.F{ Khere, r/o 3f-bBapnhiyapury
~d pe

(=) "

RS s

l»—‘ A 5

I‘t

(‘)
o .

l

eee Applicalitss

Vers us \\

Tt amescs o S SRR ||
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\
froas
13 union of 1ndia through Secretory, Railway Board
Rail Bhbwan, kew Delhbig 1
2, senersl|iencger, N. Rly beroda House, New Delhi.
: . o 1 ;
B chief Cpmme: rciel Supdti M. .Rly Berods House,
vew Delhi.
4. _ Divisiohal Railwey manccer, N xly, DRM Office,
Allahabled.
5 genior piviicnel Commer€ial Supct. N. nly aAllahabad.
6, gtation Supdt. N. Rly Allehaocad.
. e+ RESpPONGENtS
S crigingl Applicstion no. 632/92
1. alayel|kant, S/c sri S.K. Zrivesieva, r/o 328
Baghambari Housinj Scheme, Rharagwajpuram, Allshepur,
Allahatéaa.
ok cAanliceant
Versus
4
1. union pf imdia, through lenersl |anager, N. Rly
& L .
New Delhi. :
2. Civisipnal Reilwey iMenager, N. Gy, Allahebad.
3. “CglCI Divisiona mmercial Supdt. N. Rly &llchabead.
.+« Responcents
6&. oricinlal applicetion no. 476/92
1. . Shushill Kumar Srivastsvs, 2/c 57i Lakshmsn Frasad
Srivaglevs, r/o 155 Sajamberi B1 ih Kireman Yojna,
.1lahdpar, *llahabad.
.4, Applicant.:
Versus
8 Union af ;ndla through General lienager, Mo Rallway
Baroct House; liew pelhi,
. W Divisicnal Reilway ianager, M. aly. Ailshebkad.
3. sr, Divisional Commercial Suudts, N. ily Allahabead.
4. Srs Divisional persinnel Officery N. Rly tllahapad.
= w.li L% B o = - B Lo, B e e 1o
e S"'; IJl‘."isional ACCOJntS \)‘f‘flC?l, 58 le}‘ ,A.\.Llc.hat.ado
\ « : ce o }'psr)OnﬂenTS ,,3‘/
S |
S L ST e &‘?&LZ'}':‘”»
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06. TUriginal) appli cation no. 477/82

Rhoe || e | o for Ihohe . [ ~ ) < P o ok
i o AL f\'d')'l, J/U T wuyan wialiid, /0 ‘~v2, Salbe Ji ka

caugh, Allzhabad,

e ‘} l_rleuH-L
Viers us

Lle union| cf India threcgh General ilsneger, . Rly

Baroda House. New De lhi,
e Divicio ol R;ilvayAgchE‘er, I'd iy Allehcebad.
. ST« Divisional GCommerecial Supdt. . Rly . ilghabad. i

“". :)rc [IJ"l lk«nl(;l }: eru‘““l Cc. Lf{idea., I.- H-Ly [‘-\l-(:‘-"\‘;‘du

i 18 Sre Divisional Accounts. Dffiser. . Riy Alllehabed,

+++ HRespondcnts

5. Origingal Applicetion no, 221/93

Ly deqpdre singhy 5/ Kol 5. Sirigh, r/6 Tajour Bosl
Selaldih, pys. Sckaldih, Disttl Varadraci,

2+ Bajesh Kumar singh, s/o sri .. singh, x/e
T&J{r;'_}l‘ Post Sekaldh;, EF.S. U}\alg*h, ulcti Verariasi.

sle .  Applicant

Versus
4. Jnion of indig through General Lian
Rellway Bosrd; Baroda House. jew D

™ 0,
=)
-

el = 1

R Chief Commercial SUpdt. L. Rly Boroa House. New Delhi

& Divisional jf:ilwa)';;aha}kz, Ne. #ly Allahabaa,
A la Y1k 3 - L R PR e Tl e R N 1] -“,l LONP  BR
e 94 e 1 JIVE] Oriaa U Ccl el ._)upgx.- i\ . ‘.-L) MALLOLIBSU .

1% | Samigy Narainp Prasad, s/o sri R.lL. Presed, r/o
2808t ino .l iew Liehal, nughalshrai.
s I arsin rras

d, 8/a|~rd R.S% Prasad, r/o
st Chereon, pistt. “ranas:.

I e
\ LY -[:\P:Jl-l.:crl-:.

b -8 35




6B,
le

74
1.

Union
ailv

Chief

L3841

Versus ‘ ke
bf Indie th ough Generel iianager, N. Rly
-’g r' o ’: :_¢ db IJO'JSC . .\tV\. uC lh.&o
Commercicl Supdt., N. Rly Berode House,

MNew Delhi.

Divis

SEe D
Allzah

)
H
P.
te]
e

=

S
U
&

Loy g & ¥l |
=W
e M

&
X
Unma S
Behda
Prata

Om pPr
Khura

Vesud
Tehsi

Union

ibrial Reilway Manager,—N. Rly, Allshakad.

ibisional Commercisl, Supdt. Northern Railway,
abad.

c e neSandentS

al Applicatior no. 219/93 *

e

ingh Yadav, /¢ Sri R.a. Yadev, r/¢ Viil.
argha¢, P.0. Suhansa, Tehsil patti, Disti.
Hgal ha

o5, 77 Lok

sHanker Yadav, S/o sri R.L. Yadav, r/o vill.

4l Xhurd, P.O. Gsura, Tehsil petti, Distt.
pgerh.

dkash, s/o sri R. pular, r/o vill. Behdaul
{4 P.O. Gaura, Tehsil Pa+tl. Pratapgarh.

dv, S/o K.N. Yadav, r/o vill. Kudia-ks-pura
1 Machchaliscghar, Distt. Jgunpur.

cos Aﬁplicants

Versus
of Indie through General Wanager, Northern

Railway Railwsy Doard, Barodg ilouss.

Chief
Delhi
Divis

Sr. DR

Chet
Inarg

Sshiz
vill

VVinod
vill &

commercial Supdt. N. Rly, Baroda iouse. New

ional Railway Mana.er, N, Rly Alla:abed.
vi

nal Gommercisl supdtf N. Rly, Alial

p
U/
O

a
ofs». Respondents.

gisnl Application no. 137/93

cingh, S/o sri Re; Dshadur singh, r/o Vill.
aon, rost semrahe, Distt. [Veranassi.

k,na;,mi bru, 3/0 Sri R.Po Ml h q,
1atluv-,, FD % Deulazli, Distt. ll;" bido

Kumer 3ingh, sf° Sii G.54 cingh, r/o
Raon, Fost Sewmrasdh, Distte Vaichasi.

U <




e 9 o/ g

|
4. Hakesh Chandra Tripathi, s/d “ri §.5. TEighid
ryo|vill. shisakpura, Post Seidatad, Disit®h Allenacadh

De 'Sh‘/am \rl shiarn DW' e dl S/L 3F 3 NS D‘.’\'iVQdi ’ 1"/0
. | . FEO . x »
will. Topo, 'Lalishacrah, Distt. allshalad.

«se | Applicdht.

Versus

1. Jnion of India thrOJHh shergll Lanecexr, . @R1y,
Railway Bhawan, 'Barods iousel. ew Delhi,

~
<.

.ief Commercicl supdt. Caroda riouse, lew Delhi.

-()

)

4
1

30 u.Vloloucl ;\d-Ll\n..ny “.\,nadeI, Iv e Rl‘y Z .‘\-Lahaba()o

&

’ _+es Respondenis

< il geniar Pivisional orpmc cially supdt, N. IR
udﬂ 3%fgcc.°5 afiabaa rcia oL Rly,

LI N Briginsl Avplication no. 162/93

l. prem Shanker, §fo sri s.H.Nl. pandey, r/o @5 Gaxiwen

Tcla, allghabad.

D)

2. % @enjdy Kumap, S¥ivasteve, ¥ o sri | (LatelR«M.
Srivasteva, /o 16/11 liew Sohhbatisbagh, Allahatad.
™

3. Bautiam Ad“ik¢1, g/o sri N.N.| Adhdkari, r/ 6981
Lecd Colony Allshebad.

e Jagdish Presad ‘&*Vust fva, @fo gra (“ate; N.P.
drivasteva, 2/0197/4, Kerballa, Allahabady

5.4 Hejendra Scbaswat, 8/o s:1i Pl.s. Sereswat, K/a

03 Gariwern Tola, Allshsbac.

O Bin Drakeeh Brivagtavia, 5/° dri F.i. s;ivasta:ﬁr
E/u EwS (54) Baghambari Colany 3/3 aAllapuil AMEaha

i Abhilesh Kumar Srivsstav 5/0 Sri TeNs SivBstava
a0 545/3 Shenshyam Laqqr .--luay Colony MlsBabad.

/

Ch's ashut oir UTarx 3;;‘1,‘L:V3, YO 54 Keb. SERVE . oW,
~ |y i iy 1 L
r/0(95/11 Sarvodaye hhagar, Alisnebec.
Ce g;nsj_ umar S.ivasteva, 5/° 9‘4 3+S. Srivagiava,
8y O S0/ 1 Cs;vacc,a adan , n;Lulcbau.
~ 1} R LR LAR g |
1VU. KeeXa; Kumar Verma, 5/0 5.1 K.S. Verms, IAD
£ ol A ] ¢ j e AE e
4 /lt2".~\ jieTliyara ROad, Alilcnadad.

S B i
* e 0 4*)5.»-‘-.& "}!I‘LSO

Varsus

g Jni?n of India throigh Jenerjel Manager, vd 3




]

srodz liouse, A lew pelhi.

X

Railwa{ﬂaoard,

Louse, [i.ev De lhi.

2o chief Hersonnel ar{icer, lorthern zailwey, Rarccs

I, ily, Allahabec.

3o Divisidnal Railway Manager, |
4. senior| Divisional Commercial Supdl. I nly,

I

h] & 3
~ .a.ohéde- =

... Respondenis

2. origirjal Application no. 151/93

1. sheo Humer Yadav,_s/o sri P.L.tYadav, r/o 164-A
~ Alopibagh. Alletiabad.
F‘ e
% shailéncra 3ahal VeImé, S/o sri B.P. Verma, r/o
301/ 40-4/9E Tilsk hagar, Allahekec.
3. Xm. Rpjeshwerd, p/o Sri Ram Dass, r/o 2/92-A
amananc l.agal, Allshabed.
e sunil] Kumar Srivastava, ¢/o sri A.Ne ST tave,
r/o 127 1iatira Road, A.lababad.
5. wejesh Kumer, s/o st SsP.Lt srivestava, r/o
EOCcC;oL- SJ-AVL,StuV UC rnad.Lh ,Jhanbgdo

5. Awadesh Kumer Sirgh, s/o sri J.Sinsh, r/o surghiya,
post| nanscih, nistt. Bellia.

/
all

Ls Anjeni Kumar Srivastieve, V.N. Srivastava,

r/o p8-A Krishan legal,

; (5]
('h Ul

i
Laa

QJC)

8. Karupesh Kumar, g/o Sii T. hain, r/o 545-5 Chanshysm
Nagar, Allahabad. :

G Shyam Prakach srivastave, s,/c|sri
=vS |54 Baghambari colony, Allahabs

10. Lalit Kuaar, s/o Sri rrem Kumar, r/o 16/11 llew
sohbatiabagh, Allghabad.
v dpplieant
Versus
1. Jrnilon of india th irough General .icnegel, Joo RLY
Ragrjoda House, .ew Delhi. '
2 shief personnel Offficer, N. Hly, Rarnda House,
New Delhi.
3. nivisional ltailway wianager, N« 81y, Allzhabed.
4, senior Divisionel commer@iel Supdt. N. Lkly Allahabao

\ 5 e e :"\f: Sp Orl“en‘ts

e

. 3%
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5. Qrig@nal Applicatien Neo, 150 eof 1993

l. Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Coleny, Allahpur,

©cos e A}'ﬁplicant

Versus

1. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi,

+oe+ Respeondents *

QR D E R(RESERVED)

JUSTIE B.C, SAKSENA, V,C

This bunch ef 73&gfses in all invelve almost

identical questiens eof fact and law and reliefs alse. O.A

83 eof 1992 is being treated as the leading OA. The number

of days ef werking varies in each ef the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

Callectors ranges between S te 18 days and that te# on the

allegatiens made by the applicants in the month

of January
1982, :

p%

2. The applicants allegeﬂ’that they had werked feor

the peried. indicated by them in the varieus Oeas, in the menth

of January 1982 @ f5,15/= per day, The apgplicents allege

that on the basis of Railwag Board's letter dated 6.,2,90
they made Tepresentatien Tegarding their re-engagement as

Velunteer Ticket Collectors since they had werked prier te
¥ 411,86,

35 Reliance fer the claim is based on the decisions

of this Tribunal as alse the PB. in a few 0.As preferred

\‘5(\/ e+ P39
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by pzrsons similarly circumstenced. The applicents,
therefose, haye sought & relief for a direction to the
Lespondents tP re-engage the applicantis as Volunteer
Ticket Colla2gtore or Mobile Booking Clerks &5 per Extant
‘They |haeve also in some petitions prayec that &

girection be|issued to the raspondents to take the peti-

Licnars on duty end pay pack wacges from 1C6.12.9C till
the dete when they first presented inems@lves for engage-
ment. |
& 4o The pespondents heve Lesisted the petition end have

filed @ COUN&r affidavit as also & supplemantary countier

affidavite

S The apblicants-have filed & rejoinder effidavite i
The appiicants have admittedly not re-engaged afier their
short stint ranging petween 5 to 18 days in the month of ‘
Jenuary 1982. The Reilway Board's circulers deted 6e2e U
is annexed | as winexure Al to the leading C.A and have
21so been annexed in kR some of the O.As. A p:rusal of ‘
the said letter shows that in the light of the sudgment
dated 26.8.87 of the Ceniral Administrative Tribunal,
Principal Bench, New Delhi in O.A. No. 1174 of 1984 (Neera

& Mehta and urs Vs. Union of India and Ors ) end dismissal
of the SLP No, 1461.3/87 by the Hon 'hle Supreme Court
on 7.9.894 The Rallway Boerd has decided that the 'cut
off" cate|for being considered for absorption in
reguler emp loyment against reguler vacancies earlier
providad fo be 14,8.81 will be substituted by 17¢11.80
Paragraph 3 ©of the circular- letter is the ancher sheat

for the dleim in ihe present U.A which reads as underi-

\

o op4o
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" In regard te Candidates eéngaged as Mobile

Boeking Clerks discharged Coensequent en

discentinuance of the scheme by zenal
b AR e Board 's
Railways, as a result of/ letter. dated

17.11.86 er any earlier instructien to the
same effect may be Te-engaged as Mobjile
Boeking Clerks as and when they appreach
the Railway'Administration in regular

emp leyment M3y be censidered after they
Cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in i
the case of other Mobile Booking Clerks
covered under para 1, "

5. In paragraph ) attentien was invited te Railway

Board's letter dated 21.4,82 and the 'cut eff date?

Previded therein was 14,.8,8],

.

We have heard the learned counsel fer the partijes,

R Shri BB, Paul, ceunse] appearing fer the respo=

ndents raised @ preliminary ebjectien that the O.l:ksxare

barred by time, laches ang acquisesnce,

1e, The learned ceunsel urged that the applicants
have net been éngaged after January 1982, He further

submitted that the Railway Beard's letter dated 6.2,1990

dees net govern the applicants whe alleged te have werked
fer a peried between 5 te

Collectars.

18 days as Volunteer Ticket

He further submitted that the épplicants were

net discharged Censequent te discentinuance ef the scheme

by the zenal Railways as 3 Tesult

dated 33.11.86.

of the Board's letter

Their discontinuance hdd taken place feur

Ben

s P4l
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years earlijr and not on the basis ef the Railway Board's

said letter

10, Tﬁe respondents have alse disputed the cerrectness
ef the averﬂent made by the applicants abeut their having
worked fer ﬂhe diratien indicated by them in each ef the
O.As, The %pplicants in suppert ef their assertien of
having werk ed in the year 1982 for @ number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy ef, 1

cbttificate stated te have been issugd by ene Ram Das whe
has given out his designatien as/%iizet Cellecter AKM, N. Rly .
Allahabad., Cepy ef such a certificate has been annexed as
Annexures A-3 and A=4 te the leading O.A. Shri B.B. Paul

submitted that Shri Ram Das was net competent te issue this

certificate and the said certificate cannet be treated as
preof ef the working peried ef the applicants indicated in

the certificates. We, however, feel that it would not be

necessary te enter inte this centreversy for the purpeses
of deciding the O.As. We, proceed to decide the 0.A in the
light ef the| claim based en the provisions of the Railway

Beard's circular letter dated 6.2.,90. we, hewever, make it
clear that we may net be understeod te have accepted the ;

claim ef the applicants with regard te the days ef their

werking, We may take up the plea of the 0O.As being barred

by limitstien. Admittedly, nene ef the applicants initiated
judicigl |
any/oanr f&/droceedings in any ceurt te challence their

discentinuance made in January 1982, The €entral Admini-

strative Triﬂunal waés censtituted in November 1985. These

O.as have been preferred in the year 1992,

|
12. As noted hereinabeve, the basis fer the claim

apart frem tHe provisiens of the Railway Board's letter
l

Gated 6.2,90 |4




of tha Tribunal. The said O.as ate O,A. No, 72R/90C @

Rajendra humer Srivastava Vs, Union ¢f India end Ore, C.A

No. 471/8C Mukesh Kumar Srivastave Vs. uUnion of Indis and
JOrs, O.A. No. 648/9L Maden Mohan Pandey Vs. Unien of india
and Urs. No doubt, in these csses orders for re-engagement
of the applicants therein had been passed. un the msterial

placed in the supplementary affidavit we find subsequentily

in several other casses cecided by this Bench of the
Iribunel, & different view was taken when it was Wmted
out that the Railway Boerd's circulcr applied te Iwbile
Booking clerks and the decision in Neera Mehte's case was
in respect to Mobile Bdoking Clerks., This distinction was
noted @hile allowing a few review petitions in some O.As
“and in§U.A. No, 131/92 Lalji Shukla and Ors, the only 1
directﬁon given was that the respondents mey consider 2and
analyse the cases of Mpbile Bocking Clerks and find out

if any schems can be framed by them laying down a parti-
cular criterie for re-engaging them on casual or daily g
basis., Aj,ainst this decision, the Railway Authorities
preferred an SLP before the Hon, Supreme court and the
Hon. Supieme court by an order dated 7.4.94 passed Yihe
follo&ing order :-

" Delay condoned. The order only gives & dire-
ction to the petitioner to find out any scheme
can be framed. The Union of India
can examin2 the matterx and if it is
not possible to frame a scheme, record
its finding accordingly. There is no
obligstion cest by the impucned order

that the scheme should be framed in eny

5 case subject to the 8bove observations the SLP

is disposed of", N
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Subsequentlyi the Railway Administratien consideredx the
pessibility +f framing & scheme in the light ef the aire=
ctiens given;in Lalji Shukla's case by the Bench of this
Tribunal which was dlse repested in seme other O.As which
came fer decision suwsequent te the decision in Lalji

Shukla's case,

13, The Railway Administratien in the supplementary

counter affiqavit have indicated that they have taken a

decisien tha% ne scheme canbe framed fer Velunteer Ticket

Cellecters fﬁr abserptien and regularisatien in greuwp'C!
| e

categery postﬁ since this weuld militet sgainst the statutery
previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained ﬁn para 127 ef Section B of Chapter I eof the
Indian Rgzilwair Estsblishment Manual 1989 Edition., They have
further taken'the view that no such pests er vacancies exists
en the Railwa&s fer Volunteer Ticket Collecters/Mobile Beoking

Clerks feor thLir Tre-engagement en casual er daily basis,

15, It was also held thet re-enagagement will burden

the public ex?hequer and will alse enlarge backdeer entry

%ﬂ.
and will'affe&t reservatien pelicy as contained in Article
16(4) of the €enstitution ef India. It wes alse held that
framing ef such a scheme fer those Volunteers whe have clearly
|

worked fer a peried ef merely fer 5 te g days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen feor gener?l competitien and the eligible persens at large §

would be deprived ef their legitimate rights.

Qﬁél e..p44
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13, Admittedly, this scheme hes been given up after

47.11.86 and the Railway Administratien has fer cogent reasens

1na1cated that it waes net feasible te draw up & scheme és

rejuired in orders passed Bn varieus O.a.s

16, Shri B.B. Paul hes also invited @ , our attentien

te certain decisions in review petitiens which were allowede

Bu: 43k On the basis ef an enolegy of the decisiog by the
@@@§%§?ﬁ 0

Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the Ouss., While dasiding alloying the
review pegitiens it was neted that the decisien in Neera
Mehta's case was confined te Mobile Booking Clerks and there
is ne parity between Mebile Beekiny Clerks ena Velunteer

Ticket Collecters, The present applicents fall in the later
caetegery.

lé. Quite @ large number ef decisions have been rendere

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér“;cisions
and a directien te draew up a scheme was enly previded as in

lelji Shukla's case(Supre ), which was followeq in many other
subsequent decisions, The turns and twists which have "taken
place in the view €xpressed on the question have been referred
1o show that the decisions of this Bench of the Tribunal on
the basis of which the appllcants/ciclmlng similar benefit

being extended to them do not hold the field.

19. e may now take up £0r consideration the plea of
benefit of the
the applicents that the fdecisions in some O.As in favour of

similarly situeted persoéns may be extended to the epplicante,

It is now feirly well settled that the judgment of the Tribuna
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tter of any court doeg not give rise to2 a
ction, It is the orders of the authority
or their inaction which give rise to:the

and the cause of action based upon this has tc
red for purposes of determining whether the
s barred by time under the prcvisicns of Sec,

Administrative Tribunels Act.

was noted by the Madrss Bench of the Centrel
tive Tribunal in & decisicn reported in (1$%4)
20 'Tamil Nadu Divisional Accountants Associa-

Ve, Union of India and Urs, this position of

en clearly affirmed in the judgment of the

urt in.'BhOOp Singh Vs, uUnion of India and Crs.
Before the Madras Bench the

f delsy was reisec and it held that since the
not been satisfactorily explained the O.A was

n the ¢ground of limitation alone, In that
der adverse to the applicants was passed cn

~
rae

A decision on a similar © r was rendered

T‘i-la.

ndigarh Bench of the Tribunal on 1.5.91.
applicantis Asscciction moved in th& msticr end

resentetion, 9 years delay was held as fatal.

ull Bench of the Ernakulam Bench of the

n & decision reported in (1994 ) 28 AIC 177 hsas
the view thet decisions in similar cases cannot
sh cause of action and the period must be counted

ate the claim relates,

\
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2L, The Hon 'ble Supreme Court in 'Bhcop Singh Vs, Union
©f Indic snd OUrs(Supra) had interelia, held.Ehat"inordinate
and unexplained delay and laches by itself/zjgood ground

to refuse relief to the petitioner irréSpective of the
merit of his claim. It was alsc oObserved that Art, 14 or
the principle of non-discrimination is equitable principle,
Therefore, any relief claimed cn that basis must itself

be founded on eguity and not be zlien to thel concept".

Mo
=

. “e mey also refer ic & relevant observation Azde in a
recent declision of Hon, Supreme Court in 'Retan mancrea
semant ana OUrs. Vs, Union of Indie and Urs reported in

1694 $.C.C(L&S) page 182, The petitioners before the Supre-
me Court in that cage were casual labourers of south eastern
Railway. They were eélleged to heve been appointed between
1964=69 and represented between 1§75-78. They, through
their petition sought ¢ direction to be issued to the Opp.
parties to include their namee in Live Casual Labcurers
Register after due screening end to give them re—employment
sccording to their senicrity, The basis for the claim
amongst others and was a few judgments rendered by the Apex
court in 1985 endM87 directing the Railway Authoritigs to
prepere a schems ind-tQ absorb the casual labourers in
éccordance with their sen.ority, The petitioners appeared
to have made a representation in 186C to the Authoiities in
which it was clleged that they are not following the orders
of the Supreme court, High court of Cslcutts and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hon,
Supreme Court, tock the view that since no explanztion has
been civen as to why the petitioners did not approech till

1990 held that twe questions arise

\
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(1)

(1i)
2%
following
"
23.

..
(1]
D
~J
LX)
®a

are

vhether the petitioners/entitled as s

- matter ot right to reamployment,

whether they heve lcst iheir right,
if eny aue to deléyo
wWhile dealing with the said question the
observetion was made :=
Pelsy itself deprives a person of his
remedy aveilable in lew., I1n abs@nce of
any fresh cause of action or any legislation
é person who has lost his remedy by lapse
of time logses his righi as well™",

A Full Bench of the Tribunal (PE, while

deciding [U,As 767 and 842 of 198% mede the following

relevant |observation:-

This cbservetion also supports the view taken hereinabove |

" It is nol openes tc court of record to
pess ean order in respect of persons who
é¢re not even present before it by any
cpplication or petition, In this view

¢f the matter the view teken in the

casé of cne cr more employee by a judicial

forum cannot be i?vso factc made appli-

cable to &ll other employess in the same
cadre, renk or situaticn by another

judiciel forum."

.

thet the judgment in a case does not give a cause of

acticn to

- who
another employee,/claims to be similarly

circumstanced as the applicant in other case earlier

decided,

\
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R4, Shii B.B. Paul, lezrned counscl app2aring fox
the izspondcnts have invited our attention o ¢ decicsion
rencered by the kiincipsal Bench in ‘'Ashish Chakreborty Vs.
- Union of indig and urs, .eported in 1994(i, AIJ 882, In
the caid case the fests are almost identical as in the
case in hend, The applicant alleged that he was engaced
as Mobile Buckino Clerk from 1,56.85 to 15.7.85 and hed not
been engancd thereefter., He mede ¢ reppesentation statine

that he has worked for 32 day< in 1989 and in view of the

[SE R
o T

circgler cf the Railway Boasrd dated 31.5.92 he be e¥so
considered for ebsorption as Mobile Booking Clerk. The
applicént's representetion was re jected and he wss informed
that he cannot be absorked in terms of the letter dated
12.8.92. In *h2 szid czse the gpplicant based his claim
on the bssis of e gecisicn of the F,B. in & similar bunch
of the;caseso The Division Bench tock the view that
there is no perity or similzrity bhetween the agplicants

C ase ahd ithe applicasnis in the bunch of cases decided
earlier,| It was held that since the services of the
applicant was not discontinued es a result of Reilway
Beerd's letier dated 17.11.86. the ap;licent's cus@ was
kfj,nOt coversd by para 3 of the Railway Board's lgkler
dated 6.2.,SC., Since he was not discherged consequent
upon discontinuance of the scheme by the zcnal Railway

as & result of letter dated i7..1.86. The same situation

obtains herein also snd wehave alrecdy held acecordingly.
254 In the said case, referring to the decision of the
Supreme court in 'Bhoop Singh Vs, Union of Indie and Ors

(Supra), the guestion of deley wes alsoO




conslidered [end it was held that the petition was barred

by limitstion, The cause of action having sccrued & in
July 1985. | The said U.A was filed sometime in the year
1593,

26, The learned cocunsel for the respondents slso
invited our attenticn to another decision rendered by the
seme Divigion Bench of the Principal Bench in 'Anil Babu
Sherma ¥s. [Union of Indiec and rs reported in 1994 (1) ATJ
pC=ci.
2%. The petitions before us are clegrly barred
by limitsiion as providsd in Sec. 21 of the Administrastive
Tribunals Act. The pr0visionsrof the| Railway Board's
letter dated 6,2.90 is not attracted and applicable tc the
applicants,
28, admittedly, the scheme hzex been given up
since after|17.11.86 and is no lcngar in force. This fact
cannot be I?EE sight of . The agplicants therafore, cannot
be granted/@éiieﬁSprayed for by them.| The applicants also
raised a pl2a that one Shri R.N, Shorey and 12 Others Volu-
nteer Ticket Collectcrs have pean included in the approved
list of 1982, It is, therefore, pleaded thet the responde-

nts have been given re-engagement to some Volunticers

=
as

volunteer Ticket Collectors on Pick and Chocse basis,
p-ToR ' In the counter affidavit, it has been indicatué
thal the 12 persons named in para 4.1C of the leading 0.A
had been re~-engaged as lbkile pooking Clarks and not as
vVolunteer Ticket Collectors, The allegation, therefore,
hek boen denied. Be that as it may, the applicants would
b2 entitlad to the relief clzimed by themn only if it is

based on any|stetutory provision, The act of the respo-

noents in resengaging a few which has been setisfactorily

‘\Qméw..pio
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explained will not give rise to discriminstory trestment,
—Theapplicants in sffect are seeking re-engagement on the

strength of having worked for a period panging betwzen

C to 18 deys,which alsc is doubtful,and has been disputed

by the respondents.

3D, = In view of the discussion hereinabove, an
a totality of the circumstences we are not pursua'!k to
crant the reliefs claimed for by the applicanis. The O.As

lack m%rit and arex accordingly oismissed. No order as to

| R
costs,:
38 | | The copy of the juugment shall be placed
on each ot the U.As which have been decided by this common
juogm@bt.qv I g ~
— A
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